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together with a certificate from the Auditor to the effect that the grant was utilized for the purpose for which
it was sanctioned.

4. A performance-cum-achievement report specifying in detail the achievements made by the Grantee with the
Government grants/amount released should be furnished to the Department as soon as possible.

5. No grants shall be allowed to be paid to any other institutions/voluntary organizations out of this grant,
sanctioned by the Government

6. The Grantee organization must exercise reasonable economy, observe all financial rules as issued by the
Government from time to time while incurring the expenditure.

7. In case of misutilisation of grants, the amount so misutilised shall be recovered from the Grantee
organization.

8. The amount remaining unspent out of this grant shall be refunded back to the Government Treasury by
Challan immediately on completion of one year from the date of release.

9. The amount shall be drawn from the Directorate of Accounts on presentation of the bill on FORM GAR-32
duly counter signed by the Drawing and Disbursing Officer of the Department.

10. The expenditure under this grants shall be debited under Budget Head Demand No. 72, 3425 - Other
Scientific Research, 60 - Others, 800 - Other Expenditure, 01 - Sponsored Science and Technology
Programme, 31 - Grant-in-Aid.

11. The Pattern of Assistance to release the grant-in-aid has been approved by the Finance Department under
U.O No. 1400105991 Dated: 21/01/2025.

By Order and in the name of the Governor of Goa
Shri. Ankit Yaday, IAS, Director (S&T&WM) & Ex-officio Jt. Secretary to Government

*ee

Department of Transport

Notification

D.Tpt/STA/2375-1V/2024/705 Date: 12-Mar-2025
Whereas, the draft Rules, namely, the Goa Motor Vehicles (Amendment) Rules, 2025 which the

Government of Goa proposed to make in exercise of the powers conferred by sections 26, 28, 38, 65, 95, 96,
107, 111, 138, 159, 176 and 213 of the Motor Vehicles Act, 1988 (Central Act No. 59 of 1988), so as to further
amend the Goa Motor Vehicles Rules, 1991, were pre-published as required by sub-section (1) of section 212
of the said Act vide Government Notification No. D.Tpt/EST/2375-1V/2024/212 dated 24/01/2025, of the
Directorate of Transport, Panaji, in the Official Gazette, Series I No. 44, dated 30/01/2025, inviting objections
and suggestions from all persons likely to be affected thereby within a period of fifteen days from the date of
publication of the said Notification in the Official Gazette; ;
And whereas, the said Official Gazette was made available to the public on 30/01/2025;

And whereas, no objections and suggestions have been received from the public on the said draft Rules
by the Government within the stipulated period.

Now, therefore, in exercise of the powers conferred by sections 26, 28, 38, 65, 95, 96, 107, 111, 138,
159, 176 and 213 of the Motor Vehicles Act, 1988 (Central Act No. 59 of 1988) and all other powers enabling

it in this behalf, the Government of Goa hereby makes the following rules, namely:-

1. Short title and commencement. — (1) These rules may be called the Goa Motor Vehicles
(Amendment) Rules, 2025.

(2) They shall come into force on the date of their publication in the Official Gazette.
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7 Amendment of rule 140.— In rule 140 of the Goa Motor Vehicles Rules, 1991, after sub-rule (1),
the following proviso shall be inserted, namely:-

“provided that, if the Motorcab is operating under an App-based Aggregator, the App may be
considered as Fare Meter for the purpose of this rule, and the need for the printer shall not be
mandatory in case the App has functionality to provide SMS/Email based invoices.”

By Order and in the name of the Governor of Goa
P’ Pravimal Abhishek, 1.A.S, Director of Transport/Ex.Officio Addl. Secretary (Transport)

Place: - Panaji-Goa.
Date: - 12/03/2025
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